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(%) =1 ¥ wreafas foe
AT H F FY @ OF SAWIET T HIeH-
gmE A g ;

(@) smama T aam A & ;
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(7) gfem s wme & wga &
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% ak ¥ wsafas fomn @2 ja
F fraawr srfaerdY g 5w A 9T
fa=n< foraT ST
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Demolition of Unauthorised construc-
tion in Delhi

98. SHRI P. K. KODIYAN: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the demeolition of the
unauthorised construction made in the
colonies controlled by Delhi Adminis-
tration and DDA had been continuing
even after the new Government came
to power at the centre;

(b) if so, the details thereof;

{(c) whether the Standing Com-
mittee of the Delhi Corporation has
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urged the concerned authorities to
immediately stop such demolition and
regularise them forthwith;

(d) if so, whether the demolition
process has been stopped accordingly;
and

(e) the steps taken to regularise
them?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (e). Information is
being collected and will be placed on
the Table of the House.

Allotment of Land to Greup Housing
Society in Seuth Dethi

99. DR. HENRY AUSTIN: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether the information asked
for in Unstarred Question No. 3898
dated 18th July, 1977 has been collect-
ed; if so, will it be placed before the
House;

(b) whether seven Group Housing
Societies had been allotted land in
Kalkaji and Mehrauli also in 1973,
1974;

(¢) how many Societies have been
assured land in the places where the
Boards have beeh set up in South
Delhi in the places at Masjid Moth
and R, K. Puram; and

(d) whether some Societies bave
pointed out that if land has been given
to seven societies why other societies
could not be considered for allotment
of land in South Delhi?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir, it will be
placed on the Table of the Sabha,
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(b) Five Group Housing Societies
were allotted land in Kalkaji and
Mehrauli areas in 1873 and 1974.

(c) Only one Society, namely the
Press Association Group Housing
Society which had already been al-
lotted land had put up a sign board to
identify it.

(d) Yes, Sir.

Allotment of land to Group Housing
Societies in South Delhi

100, DR. HENRY AUSTIN: Wwill
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(e) whether the information asked
for in Ustarred Question 3879 dated
18-7-1977 has been collected;

(b) if so, whether it will be laid on
the Table of House;

(¢) whether Government have also
taken the decision that no land from
South Delhi will be given to the pri-
vate and big businessmen; and

(d) if so, how much land will be
given to the Group Housing Societies
who are on waiting list since 1970 and
their members are from low income
group? A

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, sir.

(b) Yes, Sir.
(¢) No, Sir.

(d) Land has been allotted to six
societies in South Delhi and to one,
for whom a commitment had been
made, is yet to be allotted. Lend has
been offered {0 other cooperative
group housing sacieties in Pritam
Pura, Pashchim Puri, Bodella and
West Delhi. The extent of land will
depend upan the number of members
of the societies.





